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THE MINISTER OF PETROLEUM,

a7 wver wiwew € a F CHEMICALS AND FERTILIZERS

T e friw & (SHRI H. N. BAHUGUNA) : (a) Dur-
W afe T, @ sT erwR § awew F ing the years 19877-78 and 1978-79,
U & e ? which have been referred to in part (b)
7 o vor fer e ¢ of the question, no specific complaints
concerning the grant of COB licences

A (:‘)‘ O oy T to specific individual foreign drug com-

panies like May and Baker, Pfizer ete.
have been received.
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(b) whether the casuals who have

the 3 5 days less than the required days
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(a) whether Government have re- THE MINISTER OF INFORMATION
teived complaints against M/s. May & AND BROADCASTING (SHRI L. K.
» Plizer, and other multinational ADVANI): (a) Al eligible casual
:mmia for grant of COB licences Cameramen in Doordarshan have been

10702. SHRI VASANT SATHE: Will
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Uoences granted to each Multinational (b) No, Sir. Any such relaxation will
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